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Mr. Speaker; I have already given
her a chance.

Shrimati Lakshmikanthamma: 1 am
mot asking a question.
Mr. Bpeaker: No. Shri P. C. Borooah,

Bhri P. C. Borooah: May I know
whether Government's attention has
been drawn to the deliberate distor-
tion of reports by this section of the
press to the effect that there were as
many casualties on the Delhi roads
during the black-outs as on the fight-
ing front; if so, whether Government
have banned the circulation of this
particular issue of the paper?

Shri L, M. Mishra: We have seen
all these reports, We are unnecessar.
ily giving publicity to what appears
in the press.

Shri Indrajit Gupta: May 1 draw
the Minister's attention to a report
which appcared in the Calcutta States-
man of 8th October which says that
copies of Newsweek, an American
Weekly, which arrived in Calcutta by
air for sale were detained by the cus-
toms officials at Dum Dum becau e
the Weekly was alleged to contain an
article likely to encourage communal
und anti-Indian sentiments? 1 want
to know why this particular issue,
which was detained on these grounds
by the customs officials, was subse-
quently released and was allowed to
be sold freely and distributed in this
country?

Shri L. N, Mishra: 1 am not aware
of this particular question. 1 require
notice for this

Shri Kapur Singh: Do Government
regard every utterance not applauding
Government's action and policy as
anti-Indian; if not, who is to judge
the matter and how?

Shri L. N. Mishra: The people at
large, the democracy itself, will judge.

Mr. Bpeaker: Next question. Shri
Yashpal Singh
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Stagnation in Assistants’ and Clerks’
Grades in the Central Bectt.

+
*717. Shrl 8. M. Banerjee:
Shri Yashpal Singh:
Shri Kapur Singh:
Bhri Warlor:
Shri Daji:
Shri Esward Reddy:

Will the Minister of Home Affabve
be pleased to state:

(a) whether it is a fact that Asais-
tants, Upper Division Clerks and
Lower Division Clerks with more
than 10 years of service in that grade
have not yet been promoted in the
Centra] Secretariat;

(b) it so, whether stagnation iIn
their grades iy the maximum; and

(c) the steps taken by Government
to remove the hardship experienced
by those Assistants and Clerks?

The Depoty Minister in the Mints-
try of Home Affalrs (8hri L. N.
Mishra): (a) to (c). A statement s
lid on the Table nf the House.

Statement

The total strength of the grades of
Asgistant, UD.C. and LD.C. in the
Secretariat and attached offices is as
follows:—

Assistants 5500 (approx)
Upper Division Clerks 3,000 (-do-)
Lower Division Clerks 10,000 (-do-)

Appointments to the various grades
of the Central Secretariat Servioes are
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made against the specified number of
duty posts sanctioned from time to
time. Accordingly, promotions could
be made only against vacancies in ‘he
respective grades as and when they
become available. It is true that in
each grade there are persons who
have put in 10 years or more service
and who have not had an opporiunity
for promotion. But, as stated earlie:
promotion is not automatic and de-
pends upon the availability of vaean-
cies. According o available informa-
tion, there are 84 Assistants, 151 Uppe:
Division Clerks and 200 Lower Divi-
sion Clerkk who have reached the
maximum of the pay scales of their
grades but compared to the total num-
ber of duty posts in those grades, it
cannot be said that stagmation in these
grades is great. However, with a
view to improving the prospects of
promotion of persons with long years
of service, direct recruitment to he
grades of Section Officer and Assis-
tant has been temporarily reduced .nd
direct recruitment to the grade of
U.D.C. has altogether been abolished.

8hri 8, M. Banerjee: Sir, I rise on
a point of order. Actually, the ques-
tion asks whether it is a fact that
Assistants, Upper Division Clerks etc.
with more than 10 years of service. .,

Mr. Speaker: I have read it

Shri 8. M. Banerjee: In the state-
ment an effort has been made by
Government to say “Those people
who are in the maximum grade”.
There is nn attempt to suppress the
real information from this House. If
you will kindly allow me, T will give
you the correet information,

Mr. Bpeaker: I will allow him an
opportunity to ask a supplementary,
Shri S, M. Banerjee: That vou will
ot wemare fey o A o WA E b
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Shrl S. M. Banerjee: 1 would like
“to know whether it is & fact that
2,200 Lower Division Clerks and
800 Upper Division Clerks, who have
put in more than ten years of ser-
vice and are overdue for promotion,
are stagnating in those particular
grades, and if so, may I know whe-
ther the Government contemplate to
appoint a Committee to investigate
into this, i.e, why there is this stag-
nation, or whether they have in mind
to abolish these grades amnd merge
them into one?

Shri L. N. Mishra: Instead of 2,400
it may be 2,860, I m not sure about
it.

Shri 8. M. Banerjee: That was my
point of order, 8ir. I am not request-
ing him to give the quantity of wheat
supplied under P.L. 480. I have
asked for the specific number of
Assistants, Upper Division Clerks and
Lower Division Clerks. Here, even in

3

than ten yeafs of service and who
have been rotting on the maximum
without any further promotion and
if so, whether Government have
taken any decision to combine these
two grades end open further venues
of promotion or appoint a Commis-
sion to investigate in to it,

werw wgwD : wfAn we s
w07 |
Shri L. N, Mishra: According to

the information avilable here, they
are about 2,400....

Mr. Speaker: He is also referring
to some publication. That must also
be of Government. He may, there-
fore, check up.

Shri L. N, Mishra: Regarding the
question of appointment of a Com-
mittee, this has been agitating our
mind for sometime past. We are
aware of the dificulties and problems

the statement, it has been stated: ©Of the employees of these classes.
We have received a number of rep-

“Assistants 5,500 approximat T tations from their organisations
ly."” also. I might mention here that

What does he mean by ‘approximate-
ly'* They do not know even the
specific number of Assistants, UDCs
and LDCs?

Mr. Bpeaker: He
figure, 2400,

Shri 5. M. Banerjee: No, there are
2,200,

Mr. Speaker: He says that he might
look into it again.

Shri 8. M. Banerjee: That is not the
thing.

Mr. Speaker: Now he
his question. There is no
order.

Shri 5. M. Banerjee: It should be
laid on the Table. Information should
not be suppressed from this  House,

Mr. Speaker: If he writes to me,
then certainly I will... ...

8hri 5. M. Banerjee; I want (o know
whether there are 2,200 LDCs and
800 UD.Cs, who have put in more

has given the

might put
point of

there is a proposal under considera-
tion. . ..

Shri Hari Vishnu Kamath:
consideration?

Active

Shri L. N. Mishra:. .to  set up a
Committer to look into the grievunces
and suggest remedial mensures. The
Committee is proposed {o  consist of
the Establishment Officer o the
Government of India and  represcn-
tatives, ome each, from the Mi
of Defence, Finanee and the '
ment  of  Admiaistrative  Reforms,
The Ministry of Home Affaire it in
touch with the reapective Ministries
and T hope this Committer will e set
up soon.

Shri Kapur Singh: Do Government
properly appreciate thal promotional
stagnation i® just another name for
‘de-incentivisation' which invariebly
leads to de-efficiency”

8brl L. N. Mishra: On the question
of promotion, if theére are no vacan-
cies how can we promote them?
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There are two ressons why they are
not getting promotions for some time
past; one is raising of the retirement
age form 55 to 58; the second is adop-
tlon of economy measures, That is
‘fhe reason why some of the openings
have, of course, been closed.

Shri Kapur Singh: He has not ans-
wered my question, but he has ans-
wered something else.

Mr. Speaker: Shri Kapur Singh has
given a process whereby all this leads
to ineficiency such as decentivisation
and another ‘de..’, perhaps dehydra-
tion or something like that.

Shrimati Savitri Nigam: May I know
how long this committee is going to
take to give its final verdict? What
are the terms of reference of this
committee which will decide the fate
of these clerks, lower division as well
as upper division clerks?

Shri L. N. Mishra: The terms of
reference have not been finalised, but
we have asked them to complete the
report within three months.

Shri Warlor: May 1 know whether
it is a fact that Government have
imposed & ban on the promotion of
clerks in the Secretariat whereas
they are not imposing such ban on
the first grade officers, and if so, the
reasons therefor?

Shri L. N. Mishra: No ban has been
imposed, but the point is that, some
new posts are not being filled, and new
appointments are not being made far
reasons of economy, &nd this has
resulted i the closing of some of the

openings.

Shri Kapur Stngh: There is a writ-
ten ban.

Shri A. P, Sharma: Is this stagna-
tion due to inadequate chances of
promotion or due to some other rea-
sons? If it is due to mmadequate
chances of promotion, are Govern-
ment contemplating to increase the
higher grade posts?

Shri L. N, Mishra: No; az 1 have
said we ean increase these posts amly
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if there is need. If hon. Members
want only to increase the number of
posts in the higher grade....

Shri L. N. Mishra:....and
nnt that all ~ these 18,000

uld be promoted, then it
dificult for us, will be
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